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CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH

Gy No.2105/2001
MA 1754/2001

Mew Delhi this the 2Zl1lst day of dugust, 2001

Hon’ble Smt.Lakshmi Swaminathan, Vice Chairman(J)

Hon’ble Shri Govindan S.Tampi, Member (A)

1. Shri B.D.Sharma,
Office Superintendent-1.
Statistical Branch, Northesrn
Railway, Baroda Houss,
New Delhi.

2.8mt.Sumitra Harjai,
Office Superintendent-I1I
Traffic Accounts Office.
State Entry Road, New Delhi.

3.Ms.amita Malhotra,Head Clerk,
Statistical Branch,Traffic
ficeounts Office, State Entry Road,
Mew Delhi.

4.Ms.Vinay Kumari, He=ad Clerk,
statistical Branch, MNorthern Railway,
Baroda Housa, New Delhi.

(By Advocate Shri K.K.Patel )
YERSUS

l.Union of India Through-
Genaral Manager.Northern
Railway, Headguarter Office,
Baroda House, New Delhi.

z2.Chief Personnel Officer,
Northern Railway,
Headquarter Office, Baroda House,
Mew Delhi.

3.8hri Kapilshwar,working as
Office Superintendent-1,
Statistical Branch, MNorthern Railway,
Jodhpur.

4.3hri N.C.Das working as
Office Superintendent-I,Statistical
Branch, Northern Railway, Jodhpur.

5.8hri Som Nath, working as
Dffice Superintendent-II
Northern Railway, Baroda House,
Maw Delhi.

G&.Ms . Veena Kumari working as Office
Superintendent-1I,8%tatistical Branch,
Traffic Accounts Office,State Entry Road,
New Delhi.

..Aapplicants




7. Shri ved Prakash working as Head Clerk
Statistical Branch, Northern Railway,
Baroda House, New Delhi.

8.8hri Prem MNath working as Head
Clerk, Statistical Branch
Northern Railway, Baroda House,
Hew Delhi.
.. .Respondents
0O RDER (DRAL)

{(Hon’ble Smt. Lakshmi Swaminathan, Vice Chairman(J)

After hearing Shri K.K.Patel,learned counsel for the
applicants for some time, he sesks permission to withdraw
the 04 with liberty to the applicants to agitate the
matter further if they are aggrieved.

2. Paermission to withdraw the 0& is granted.
fcocodingly 04 is dismissed as withdrawn with liberty to
th applicahtsAin accordance with law. No costs.
%Ak&g;fgwAﬂ/é@;&— A

(Smt.Lakshmi Swaminathan )
Vice Chairman(J)
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